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finsr.cial year the production at the
public sector steel plants was not cut
down due to the unsatisfactory
supply position of coal as such, the
productior. at these plants has to be
fegulated and kept low during the

months, April—June, 1974, with a
view to conserving stocks of raw
materials, first on account of the

possinility of o strike by the Railway
emgployees and then on account of the
strike itself and its aftermath,

Continuous laison is maintained
with the coal producing organisations
and with the Railways to ensure
steady supply to the steel plants,

Steel Production during April—
August, 1974

501 SHRI D. D. DESAIL: Will the
Minister of STEEL AND MINES be
pleased to state:

(a) whether the loss in steel pro-
duction during April to August, 1974
is 80 thousand tonues as reporird in
the press on the 11th October, 1974;
and

(b) if so, the reasons and plant-wise
break-up thereof

THE DEPUTY MINISTER IN THE
MINISTRY CF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a)
and (b) It has been estimated that
there was a loss of production of
saleable stee]l to the extent indicated
below at the integrated steel plants
during the period, April—August,
1874, on account of power shortage:—

Tonnes

Durgapur Steel Plant . 28,223
Rourkela Steel Plant . 14,073
TISCO R s . 34,030
TotAL o 76.325
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Negotiations for vacation of Indian
Territory in Kashmir by Pakistan

593, SHR] S. C. SAMANTA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the steps being taken to ask
- Pakistan to vacate her illegal occupa-
tion over a part of Kaghmir called
‘Azad Kashmir’;

(b) whether the golution of the iasuig
is gtill likely through negotiations and
mutual talks; and
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(¢) the attemps being made by Gov-
ernment at the U.N. and other inter-
national levels for the vacation of
Indian Territory by Pakistan?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFF-
AIRS (SHRI BIPINPAL DAS): (a)
to (c), It is Government’s policy to
settle the issuc arising out of Pakis-
tan's occupation of a part of Jammu
and Koshmir peacefully through bila-
teral negotiations, This is a matter to
be settled in accordance with the
provisions of paragraph 6 of the Sim-
la Agreement.

Indian Counsels to defend Tibetans
facing trial in Bhutan
594. SHRI R, N. BARMAN: Will the
Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether some legal Counsels
from India have been engaged to de-
fend the young Trbetans facing trial
for allegedly being involved n the
conspiracy to assassinate the King of
Bhutan;

(b) if so,
Counsels; and

(¢) whether they have been granted
permission to enter Bhutan?

the names of these

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFF-
AIRS |SHRI BIPINPAL DAS): (a)
No, Sir the Government are not
awave lhat any Legal Counsel has
been (ngaged by anyone for this
purposc.

(b) and (c). The question does not
arise,

Proposal for abolition of Brand Names
of Drag Units a3 recommended by
Hathi Committes

595. SHRI R. N. BARMAN:
DR, SARADISH ROY; ;

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased fo
state; w4

{a) whether the panel of Doctors
ang pharmocologists view againgt ban

on brand names of Drug Unita have
been accepted by Hathi Commitiee on
Drugs and Pharmaceuticals;

(b) if so, the main reasons of
acceptance; and

(c) if not, and alternate proposal
which the Hathi Commuttee would like'
to bring forward?

THE DEPUTY MINISTER IN THH
MINISTRY OF HEALTH AND Fle
MILY PLANNING (SHRI A. K. M.
ISHAQUE): (a) The recommenda-
tions of the Hathi Committee on
Drugs and Pharmaceuticals Industry
regarding ban on brand names of
Drug Units have not been received
so far. v,

(b) and (c). Do not arise,

Statement of Lt. General Niyazi Re:
War between India and Pakistan

506. SHRI R. N. BARMAN: Wil
the Minister of DEFENCE be pleased
to state:

(a) whether Lt. General Niyazi is .
reported to have stated that g war with
India is inevitable in the next two
years;

(b) whether Government have
taken note of the above statement; and

(c) if so, whether adequate alert is
being maintained to ward off any
surprise attack by Pakistan on our
borders?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Gov-
ernment have seen press reporis to
this effect,

(b) and (c). Our security forces are
maintaining constant vigilance on
the borderg and have orders to take
firm action whenever necessary.

Accident of LAF, Plane near Tezpur

507, SHRI JAGANNATH MISHRA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether an TAF aircraft had met

with an accident near Tezpur in the
pecond week of September, 1974;





